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Issue of Certificates to Small Units for
Production of Khadi by Committee
of K.VI1C.

2815. PROF. S. L. SAKSENA : Will the
Minister of INDUSTRIAL DEVELOPMENT
be pleased to state :

(a) whether any Commiti®e of the Khadi
and Village Industries Commission has issued
certificates to new small units for production

of Khadi;

(b) if so, the name of the Chairman of this
Committee and how long he has held this
post;

‘c) on how many occasions the producers
of Khadi in these certified institutions have
been found using mill yarn mixed with hand
spun yarn in the production of Khali; and

(d) the action taken by Government in the
matter ?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD) :
(a) Yes, Sir. Certification Committee of
Khadi and Village Industries Commission issue
and renew yearly certificates to applicant
Khadi Institutions, includi~g cooperatives
for production and sale of khadi, as per Certi-
fication Rules.

(b) Shri Vichitra Narain Sharma is Chair-
man of this Committee since 1967.

'¢) Information is being collected aund will
be laid on the Table of th= House.

{d) To avoid the possibility of such mixture,
reverse twist in hand-spun yarn bas been intro-
duced,
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Pilferage at Dharmanagar Raflway
Station

2816. SHRI BIREN DUTTA: Will the
Mioister of RAILWAYS be pleased to state :

(a) whether the menace of pilferage of
goods in Dharmanagar Railway Station is on
the increase ;

(b) whether any complaint from the Tra-
ders of Tripura has been received ; and

(c) if so, the reaciion of Government and
the steps proposed to be taken to check the
pilferages ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (ai No.

(b) No.

«¢) Does not arisc.

Railway Board Co-operative Housing
Society

2817, SHRI K. C. PANDEY: Will the
Minister of RAILWAYS be pleased to state :

(a) whether due to non-allotment of full
quota of land to the Railway Board Co-opera-
tive Houting Socicty, share money was
refunded to a large numbsr of registered
members ;

(b) if 50, the total number of members who
received refund of their shaie money ;

(c) whether the Socicty is now expecting to
receive the full quota of land for allotment to
all the registered members of the Society
before the refund of share money took place ;
and

(d) if 50, whether the members who have
already received refund of their share money
will be accommodated according to their
priority at the time of refund of share moncy
and if not, the reasons therefor ?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA) : (a) No.

(b) to (d). Do not arise.





